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An Act further to amend the Calcutta 'Port Act, lS90. 

1. Short title.--'his Act may be called the Calcutta Port (Amendment) 
Aot, 1952. 

. 2. Amendment of section 5, Bengal Act In of 1890.-For clouetx 
(v) and (vi) of section 5 of tho Calcutta Port Act, 1890, the following 
qlsuses  hall be substituted, uame1y:- 

tv, tho G e ~ ~ e r o l  Jlannger. Eastern Railway, ex-oficio. 

(v17 the Direator of the Railwa'y Board at Calcutta, ex-oFcio." 
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